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8hri D. C. Sharma: Will the uni-

versities be asked La .·evise their ad-
ministration and other tlungs in the 
light of this model .Bill which will be 
circulated? Or will they continue to 
go on in their old way? 

Dr. K. L. Shrlmali: b fact, one of 
the State Governments had actually 
made a reference to us. It was on the 
basis of that referen'=e that we ap-
pointed this Committee. After their 
Report has been subm!ttt!d, we propose 
to send it to all the Governments so 
that they may also revi~e their legis-
jation suitably. 

Coal Targets during Third Plan 

+ r Shri P. R. Chakraverti: 
I Shri Bhagwat Jha .bad: 
J Shri Bhakt Dushan: 
1 Shri Ram Ratan Gupta: °671. 

I Shri Yashpal Singh: 
L Shri Beda: 

Will the Minister of l\Iines and Fuel 
be pleased to state: 

(a) whether the Co;;.l Council of 
india urged Governme'lt to take steps 
to overcome the power shortage ·tha t 
happens to the biggest handicap in 
achieving the coal target of the Third 
Five Year Plan; 

(b) if so, whether Gc\'ernment have 
taken steps to hold joint consultation 
with the Planning Commission and the 
Ministry of Irrigation and Power; and 

(c) whether Gov(,rnment endorse 
the suggestion of the Coal Council that 
the Thermal Power Houses and wash-
eries should be locat·~d at coal fields 
wherefrom suppli!!s are to be obtained? 

The Minister of :'oTines and Fuel 
(Shri K. D. Malaviya): (a) and (b). 
Yes. 

(c). Yes. Government are of the 
view, that, as far as po.;sible, new 

Thermal Power Stations and washer-
ies should be loca~ed at the coalfields 
which are the sources of supply of 
coal. 

Shri P. R. Chakraverti: To what ex-
tent will the shortage be covered by 
the steps which are now devised by 
joint consultation? 

Shri K. D. Malaviya: We hope to 
meet the situation. Ac~ording to the 
target provided in the Third Plan, the 
demand for power in coal fields will 
increase. We have asked Planning 
Commission to consider some scheme 
to step up production or generation 
of power near about coal fields by 
major coal producers. 

Shri P. R. Chakraverti: How far has 
the private sector shown keelmess to 
make investment on the I.nes devised? 

Shri K. D. Malaviya: They are not 
very keen on investin~ !ncney; they 
do not want to generate power un-
less they get adequate help from the 
Government. The State Govelnments 
are also to be consulted aild their col-
laboration secured. So it requires 
consultation with State Gc;vemments 
so that the private SeCtOl' L(,ul<i be 
persuaded to generate pOWEr. 

Shri Bhagwat Jlla Azad: ACl'ording 
to the suggestion or apprehension ex-
pressed by the Coal (:olJnclI of India, 
could we know what will be the short-
age in power in respect of raising coal, 
and in the light of that, has tile Plan-
nir..g Commission agreed to supply ad-
ditional sources to meet the same? 

Shri K. D. Mala'/iya: I am afraid J 
wiI: not be able to giv~ the details of 
the shortfall in power. But for the 
short-term solution of the protIem, the 
Coal Council has made SOInt: pr<>posals 
to the Government, and these pro-
posals are under examination. If 
these are implemented, I presume that 
we will be able to get over the 
difficulties. 

Dr. L. M. Slnghvi: What would be 
the financial outlay of the proposed for 
locating washeries and therm&.' stat-
ioIl!. near coalfields? Has it been 
examined? 
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Sbri K. D. Ma\aviy~: That infor-
mation is not readily available. 

Sbri Heda: On the occasion of this 
meeting, the hon. Minister was pleased 
to state that with a view to overcome 
this distance or transport d'1l\culty, 
Government are taking up r.~Gvement 
of coal by canals and rivers. May I 
know whether the Goverrment have 
taken any active steps in this regard? 

Shri K. D. Ma\a\'iya: Yes. Sir. The 
scheme has been considered very much 
and is ready now. We hav!! made all 
preliminary arrangements all,i surveys 
also. Now, in the Ministry the queg·· 
tion is under examina~ion, .and I sup-
pose within the next two or three 
we('ks decisions will be taken and if 
der.isions are taken the way w(' wou .. 1 
like, movement will ,tart quote readily. 
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Shrimati YashocL'l ~edIIY: The h?n. 
Minister was plea."J to stat~ that 
thH.' was power shortage in the coun-
try. In view of this, in States like 
Andhra Pradesh, which are trying to 
kee~ up coal targets, a5 they are short 
of money, will the Central Goveznment 
be willing to provide the monF,y ask-
ed for by them? 

Shri K. D. Mala,iya: T:te Centre is 
alu·ady doing what it cen, whether it 
is financial assistance nr other .. spect~ 
of the matter also. Th, whole question 
of collaboratoon between the State 

Governments and the Central Govern· 
mEnt is under acti\'c '.onsideration :.If 
Government. 

Shri Hem Barua: Is it a !acL that 
Gc,vernment propose to ask ',he un-
economic coal mine owners to ~urren­
del' their underta'dngs to Govern-
mEont? 

Shri K. D. Mala';lj',l: This supple-
mc-ntary does not arise out of this 
ql:6tion. 

Shri Daji: The hon. MlIli;;tel' was 
p!(·ased to state on 0 fonner occasion 
that this was the view of the Ministry, 
but not of the Government. Now he 
says this is the ..,i~w of the Govern-
mpnt. Do I unde:stand that. a firm 
deci~ion has been taken by the Gov-
en,ment .about this matter, that the 
thc·rmal stations and washene, ',vill be 
lotated only at the beds of tn~ coal-
fiplds, and if so, whether schemes not 
faliing in line with tillS will be revi3-
ed? 

Shri K. D. Malaviya: That is the 
re,ommendation of th'~ Plannmg Com-
m;ssion as well as ('u,' Ministry and 
th~ Government. 3.:> far as the Gov· 
ernment of India is concel'n~d, with 
regard to implementation of such a 
scheme, the State Governments have 
also to be consulted. Already, there 
are some schemes which are not falling 
into this pattern. So, until they are 
consulted and they agree, a firm de-
cision cannot be taken which can be 
implemented later on. 

Shri Venkalasubbaiah: Is the han. 
Minister aware of the fact that there 
is a shortfall in the production of coal 
in the Singareni Collieries to the ex-
tent of three lakh tons due to shortage 
of power; if so, what steps have Gov-
ernment taken to finance the State 
Government or to alleviate it? 

Mr. Speaker: Individual cases will 
be taken up separately. It will be 
difficult to deal with all. 

"T~~: ~~;;fTit 
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Delhi Primary Education Act, 1960 

+ r Shri Surendra Pal Singh: 
*672. -{ Shri Prabhat Kar: 

L Shri R. N. Reddy: 

Will the Minister of Education be 
pleased to state: 

(a) whether it is a fact that the 
De!hi Primary Education Act of 1960 
is not being enforced successfully and 
a large number of Delhi children of 
school going age are not being sent to 
schools by their parents or guardians; 
and 

(b) if so, what steps Government 
propose to take to make the scheme a 
complete success? 

The Minister of Education (Dr. It. L. 
Shrimali): (a) No, Sir. 

(b) Does not arise. 

Shri Surendra Pal Singh: May 
know how many children of the 
school-going age in Delhi and Old 
Delhi have already been registered 
under the Compulsory Primary Edu-
cation scheme? 

Shrimati Soundaram Ramachandran: 
Last year it was made out that there 
were less than 50,000 children-46,OOO 
children; and, an enrolment drive was 
made and almost 95 per cent. of the 
children in the age group be~ween G 
and 7 were admitted into the schools 
in 1961. 

8hri 8urendra Pal Singh: Was any 
legal action taken against those parents 
who failed to send their children to 

the schools during the last academic 
year? If so, with what result? 

Shrimati Soundaram Ramachandran: 
It was not necessary because 95 per 
cent. of the children in age group have 
already been admitted. 

Shrimati Renuka Ray: Have they 
ascertained whether the nUmber of 
children on the rolls actually attend 
the schools? What is the regularity? 

Shrimati Soundaram Ramachandan: 
Enrolment is done. Whether there;3 
wastage or stagnation, that would be 
taken up separately. But, every effort 
is made to keep them coming to school 
regularly by giving other incentives 
like milk and the supply of mid-day 
meals etc. 

'IT fiR ~ : iflIT ~ ~ 
~ ;tt FIT ~ f'l1 ;it ~ !ftit;:e 
~ 00 iR ~ ~ ~ r.nr m iflIT 
sr-rnr ~~? 
Mr. Speaker: Ninety-five per cent. 

were admitted; but what aboul thE: 
rest 5 per cent? 

Shrimati Soundaram Ramachandran: 
It is impossible to get 100 per cent. 
because there will be other reasons. 
So, 95 per cent. is really a very high 
rate of enrolment. 

,""g<'mNm~: ;it~~ 
.mt~, iflU m<l>R: it ~ 'I" -iR .if.f 
'I>f ~ 'IilW «ffi ~ ? 
Shrimati SoundaramRamachandran: 

During the enrolment drive, as far as 
possible, aimost all the normal chil-
".ren were persuaded to come to school. 
And, with the parents' cooperation only 
it was achieved. 

Shrl Prabhat Kar: The hon. Deputy 
Minister said that 95 per cent. ha\"e 
been enrolled. May I know what is 
the percentage attending school? 

Sbrimati Soundaram Ramachandran: 
That is not here with me. 

Dr. P. S. Deshmukh: Before enforc-
ing attendance cent. per Cellt. i, the 




